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Title: Ruling regarding notices ofAdjournment Motion. h

HON. SPEAKER: Hon. Members, there are so many notices. Let me take them first.
... Interruptions)

HON. SPEAKER: Members, I have received notices of Adjournment Motion from Shri Kodikunnil Suresh, Shri Jyotiraditya M. Scindia, Shri K.C.
Venugopal, Dr. P. Venugopal, Shri Jai Prakash Narayan Yadav and Shri P. Karunakaran.

The matters, though important enough, I think, do not warrant interruption of Business of the Day. The matters can be raised through other
opportunities after Question Hour or during Question Hour.

As regards the matter raised by Shri P. Karunakaran, hon. Minister of External Affairs will be making a statement in the House today, which is listed
in today's Order Paper at Serial No. 10.

I have, therefore, disallowed all the notices of Adjournment Motion. Also, the suspension of Question Hour, according to Rules of Procedure, cannot
be taken into consideration.

I will allow you in 'Zero Hour'. T am sure.
...(Interruptions)
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...(Interruptions)
HON. SPEAKER: I will allow you in 'Zero Hour', but not under Adjournment Mation. Actually, it is a State matter, but still, I will allow you.

...(Interruptions)
HON. SPEAKER: I will allow you.

...(Interruptions)
HON. SPEAKER: I am allowing him, but not now under Adjournment Motion. I am sorry.

...(Interruptions)
HON. SPEAKER: I will not allow you under Adjournment Motion, but in 'Zero Hour'.
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SHRI MALLIKARJUN KHARGE: Every time it is happening. Why? Nobody wants to listen to me. s & arer wam & ot @ sifw & suen & Why is this
happening? So, I have to protest. ...(Interruptions)
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SHRI MALLIKARJUN KHARGE: Whenever I am speaking, the mike is always off.

You listen to us. If we are talking anything illegal or out of the way, then do not allow.
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SHRI MALLIKARJUN KHARGE: Then, every time such things are happening and everybody is speaking. What is this? ...(Interruptions)
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